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stallation of a high. power (100 Ka
- MW) transmitter has been ineluded
in approveq 6th Plan 1078—83,
(b) and (c). During the period Feb.
ruary 8 to '35, 1979, 'All India Radio
reteived 17 dupatd:es ‘(other than
the newy pertaininiy ‘to the coverage
-of the visit of the Prime Minister),
from their correspondent in Port
Blair out of whith ‘10 Meiny were
‘used 'in various news bulletins broad-
oaigs, nmkmmmw
out -of hikfired "of ‘nevg despitches
received from ‘alf ‘ovér ‘the country
~duily, l:eleetionhutobewnde on
fhie ‘basis of ‘fiewy Worthiness and
relative imiportance of each item 4f
news before inclugion in the national
news bulletin ‘brosdcast from Delhi

ncreasc in cost o Foctilinor Plant 5t
. - Talther

_§811. SHRI JANARDHANA PQO-
* .JARY: Will the Minister of PETRO-

 (a) whether the cost of the qoal
-+ -based fertilizers plant at Talcher has
. -ineressed manifold; and

't if'so0, tHie rénsons theretor?

+#FHE  MINISTER OF - PETROLEUM,
“GHEMICALS . AND. . FERTILIZRRS
(SRR1 H. N. ﬂAHUGUNA}. (a) The
original estimated cost of the Taleher
Fertilizer project was Rs, 70.49 crores
mm”vhdappmwdmu
Ra. 18476 crores, .

(h)mwnrmmrthtm-
ahﬁminmmuunder—

A Chlnse in scope and - eytra
. provision for effluent treatment and
.._potruﬂan ecﬁmi, m!_ hmdung
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(.IV) Price eucahﬁm.

(V)Inumlnﬂmmiumlml..
departmenta] charges dus to the
. delay in the implementation ef the
pmjeetamingwtqf. .

(a) Delay in ﬂn.l!!n'tion of
civil designs,

(b) Delay in civil construction :
by the contractor,

(c) Delays in the supplies and -
commissioning of equipments,

(vl) Increase in custom duty and
Ocean freight.

Showing of old Hindl Films on Delhi
T.V.

5812, SHRT SURENDRA BIKHAM:
Will the Minister of mmmgﬁ
AND BROADCASTING be pleased 1o
state:

(d) ‘what is the resson Ihatmm’tly
old Hindl Films are shown on Dethi

(b)mhhmmlw
posa] to show st Delhi and ‘other T.V.
Centrés maximuim Hindi
language films based on children snd
education to children during the In.
ternational Child Year; and -

(e)mw'

- procure foreign Englvh Pilmy on ohil-
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organisations, during.the  Inter
naﬁml!mﬂtham
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Group of Indusiries

5813, SHRI A. K. ROY: Will the
Minister of LAW, JUSTICE AND
COMPANY AFFAIRS be ‘pleased to
state:

(a) lovesiment of Public Finance in
the TISCO group. of collieries and the
industries in the country as on 1st
January, 1879 and the percentage it
constitute of the total and the princi-
pal share holders of the company;

(b) whether there are any directors
from the Central Government to look
after the correct use of the Public Fin-
ance and to check its diversion, if so,
names of such directors and the Jdate

since when they have bem wm'linl‘
and .

{c) whether it is a fact that they are
all dummy directors not participating
in the meeting vesultings in large scale
diversion of public incomes by the
TISCO, if so, steps taken thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE = MINISTRY OF . LAW,

SUSTICE AND COMPANY AFFAIRS
(SHRI 8. D, PATIL): () There gre 8

mem Answers 66

(1) Tata Iron & Steel Co. Lid.

(i) Shri Mantosh Sondhi, Secretary,
Ministry of Steel & Mines (W.eL
25-5-T7).

(ii) Shri J. Matthan (wed. lc-l-?ﬂ)
—earlier Shri S. Rangersjmn, -
LIC., was there from

11-3-78,

(i) Shri H. T. Parekh (wef
20-6.74).

(2) Indian Tube Co. Ltd.

- (1) Dr. N. D. Josbi (nominated on
1-2-79 by IDBl—earlier Shri
B. M. Saxena representeg IDBI.
w.el 12-5-77).

(i) Shri Rusi C. Doodhmal (capre-
senting ICICI w.ef. 13-9-74).

(¢} No, Sir. The Directors nomi-
nated by the public financial institu-
tiong keep a watch on the interests
of such institutions.
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5814, SHRI m’r KUHJ\R 'H»

(-)m&nmummmt.
consldered amy. proposal 0 set up -fer-
tilizer plants o the publie seclor i
the Stale of udmuhttalnthsixb

-'!‘m Year Phn

(b) Hw.Mlthufﬂlew

. .MWWMM»M
~_and cleared for inclusion snd the num-





